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LOK SABHA DEBATES

LOK SABHA

Tuesday, August, 28, 1990/Bhadra 6,
1912 (Saka)

The Lok Sabha met at Eleven of the Clock
[MR. SPEAKER in the Chair
ORAL ANSWERS TO QUESTIONS
[English} l - q
Upgradation of Hyderabad Airport

+
"263. SHRI :
SHRI_Y.S...RAJASEKHAR
REDDY:_

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether Government propose to
upgrade the Hyderabad airport into an inter-
national airporn in view of heavy traffic going
to Gulf countries from Andhra Pradesh; and

(b) if so, the steps taken in this regard
so far?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) Does not arise.

SHRI M. BAGA REDDY: Sir, will the
hon. Minister be pleased to state whether it

is a fact that the Director of Airport Authority
has drawn up a development programmae for
the Hyderabad Airport for its upgradation
and has allocated Rs. 11 crores for the
purpose of converting it into a international
airport? Secondly, is it a fact that the new
integrated cargo complex and the interna-
tional passengerblock are being constructed
at the Hyderabad Airport to cater to the
future cargo and passenger needs? Thirdly,
is it a fact that the international block and
cargo complex is estimated to cost Rs. five
crores and would be comp!~ted within one
year? Fourthly? (Interruptions)

MR. SPEAKER: Mr. Baga Reddy, you
can put two questions. You have a right to
put two questions but one at a time.

SHRI M. BAGA REDDY: All right, Sir. |
will request the hon. Ministerto please reply.

SHRI ARIF MOHAMMAD KHAN: Sir,
the hon. Member has mentioned certain
additional facilities which are going to be
created at Hyderabad Airport, which is cor-
rect. The Hyderabad Airpont already has a
big terminal building and other associated
facilities. The other existing facilities are:
Very High Frequency Radio Telephony, Non-
Directional Beacon, Doppler frequency of
omni-Range; Distance Measuring Equip-
ment, Instrument Landing System. It is also
true, Sir, thatin 1985, Air India stanted limited
international flights to and from Hyderabad
by AB-310 type of aircraft. The exisiting
terminal building was modified to specifically
handle the international flights. At present,
Air India is operating two international flights
in aweek from Hyderabad Airportto Bombay
by A-310 type of aircraft. The facilities avail-
able at this airport can accomodate addi-
tional flights, subject to restriction on type of
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atrcraft, for international operations

The future plans which the hon Mem-
ber has pointed out, are also being imple-
mented The effort I1s to create all the facili-
ties which are in conformity with the regula-
tions, or which are the requirements as per
the regulations of ICAO and to constantly
upgrade the facilities which are available

[ Translation]

SHRIM BAGA REDDY, Itis a matter of
happiness that the hon Minister has ac-
cepted the fact that Hyderabad 1s an impor-
tant place and the traffic i1s also very heavy
there The number of passengers going to
andfrom gulf countries s very high Itisgood
that a number of faciiities have been created
to upgrade this airport Two international
flights are operating from Hyderabad every
week and the hon Minister has agreed that
it can accommodate additional flights Sec-
ondly, he has also stated that funds will be
provided to create more facilittes In this
connection { would like to know when these
facilities will be made operational and the
time by which it can be converted Iinto a
fulfledged international airport?

SHRI ARIF MOHAMMAD KHAN As a
matter of fact the importance of Hyderabad
cannot be denied It 1s indeed, a very impor-
tant city AT present we have four interna-
tional airports in the country In case we
convert any airport Into an international air-
portwe are required to follow the instructions
issued by the international organisation icac
in this regard and must provide all the facili-
ties as hasbeenprescribedbythem Provid-
ing all these facilties requires huge funds It
I1s not a small amount At present, we have
four international airports Of them, let us
take the example ot Madras and Calcutta
wherethetacihties are st under utihsed We
are not able to utilise fully our capacity Even
after making such a huge investment if we
are not able to make full capactty utilisation,
we are constrained to think about mobihising
money and resources which are required to
convert an airport into an international air-
port before taking any steps in this direction
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Without declaring it an international airport
we will make all our efforts to provide all
those facilities in Hyderabad airport as early
as possible which are generally avatlable at
international arports Two international fights
are already operating from Hyderabad air-
port in a week We also want that interna-
tional flights should operate not only from
Hyderabad but also from Trivandrum and
other airports in South India

{Englsh]

SHRI YS RAJASEKHAR REDDY
Hyderabad and Trivandrum happen to be
the largest centres for traffic to Gulf coun-
tries You have also mentioned thisfact Itis
afactthat Hyderabad happenstobe a Centre
where a lot of eggs are produced If only a
regular flight to the Gulf countries is provided
by Arr India, | am sure the traffic of eggs and
vegetables to Gulf countres will increase
That will give a big boost to .ne agriculturists
and others Will the hon Minister kindly
consider providing aregular air servicetothe
Gulf countries? in the meantime, as the
Minister says ‘as we go along in meeting the
requirement’, we presume that the Govern-
ment s contemplating to upgrade this arrport
as an International Airport indue course But
inthe meantime, they want the Government
to introduce more number of flights to facih-
tate both the passenger traffic and cargo
traffic Will the Minister consider putting up
more number of flights to the Middle-East
countries?

Secondly, | would like to know whether
any survey has been conducted with regard
to the amount of foreign exchange earnings
of these two States in the country and be-
cause of this foreign exchange earnings the
need to upgrade this Ayrport to the level of
international airport aiso increases Will the
Minister also consider this?

SHR! ARIF MOHAMMAD KHAN Sir,
Airindias operating two flights from Hydera-
bad Airport since 1985 and, Sir, as far as |
know they are regular \n their operation
What the hon Member possibly wanted to
say was that to increase the frequency of
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flights the number of flights from the Hydera-
bad Airport should be increased, as | have
already stated, perhaps from this Airport to
the other Airports also Our effort Is to up-
grade all the facilities, bring them up to the
standard or the regulations of ICAO and start
more flights from these Airports | am not
aware of any survey He has mentioned
about the foreign exchange which is earned
by the residents of these two States |am not
aware of any such survey But the Govern-
ment had set up a High-level Committee in
January 1985 to recommend measures for
reducing cogestion at Bombay Awport In
pursuance of the recommendations of this
Committee, the International Airports Au-
thority was directed to conduct traffic survey
at Trivandrum, Hyderabad, Ahmedabad,
Nagpur and Mangalore airports with a view
to indentifying two or more airports for being
declared as international airports This sur-
vey was completed by the IAAlIn September
1985 Subsequently at the instance of the
Government the International Airports Au-
thority also conducted the traffic survey at
Bangalore Airport, the findings of which were
submitted to the Government in April 1986
The weekly international passenger traffic
as assessed by the Survey atthe six Airports
were as follows

Airport
Weekly estimated international

Passenger traffic

1 Trnvandrum 7,900
2 Hyderabad 4,700
3 Bangalore 2,600
4  Ahmedabad 1,700
5 Mangalore 1,550
& Nagpur 170

This can be an answer to the other
question which was raised by the hen
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Member about the foreign exchange which
1s being earned because this I1s the total
weekly estimated international passenger
traffic (Interruptions)

SHRI YS RAJASEKHAR REDDY
WILL THE MINISTER contemplate to In-
crease the number of flights? (Interruptions)

6 SHRIMANIK SANYAL Sir, the ambit of
this question is very specific It relates to the
development of Hyderabad Airport | do
considerthatthis developmentis necessary,
but at the same time, | want to draw your
attention to the fact that some other airports
in India like Bagdogra airport warrants the
attention of the Government

MR SPEAKER Sanyal Ji, it 1s about
Hyderabad

[English]

SHRI MANIK SANYAL Sir, since that
Airport inks with the two neighbouring coun-
tries and also links Assam and Delhi and
other parts of West Bengal (Interruptions)
The development of this Airport caters to the
needs of the passengers There s a rush of
passengers every day May | know whether
any development project 1s under taken to
develop the Bagdogar Airport so that it can
not only cater to the needs of the neighbour-
ing countries like Nepal and Bhutan, but also
the neighbouring States ke Sikkim, West
Bengal and Assam? This I1s my question

SHRI ARIF MOHAMMAD KHAN, Yes,

Sir The Bagdogra i1s also a very important

airport and, Sir, as | have already stated, we

are very keen to develop all these airports

and create more and more factities, up-

grade them particularly the airports like

Bagdogra which provide access 1o very
remote areas | totally agree with the hon

Member | have already stated about the
constraint of resources We are mobilising
the resources and as soon as we willbe iIna
position to solve this problem, we will defi-
nitely take up this question of creating of all
the facilites
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[Translation]

SHRINATHU SINGH: Mr. Speaker, Sir,
though my question is not directly related to
Hyderabad Airport, yet it is identical to a
great extent. When weather in Delhi is bad,
flights are diverted from here. There should
be an alternate airport near Delhi, where all
tacilities of an international airport are avail-
able. Jaipur has been selected for this pur-
pose and the Government wants to develop
it as an alternate airport. Through you. |
would like to bring it to the notice of the hon.
Minister that foreign tourists who arrive here
first of all wish to visit Rajasthan. Keeping
this in view, the Goverment intends to de-
velopit as an alternate airport and provide all
tacilities of an international airport. Three
days back, on the occasion of inauguration
of an Indian Airlines Office, the Chief Minis-
ter of Rajasthan clearly stated in this re-
gard...

MR. SPEAKER: Nathu Singhji: this is
question hour, please put your question.

SHRI NATHU SINGH: | am putting
question only, Sir. He said that the State
Government is prepared to provide all facili-
ties after acquiring land. Will ths hon. Minis-
ter please state the time by which Jaipur air
portwillbe provided all the facilities available
at an international airport and how much
money is proposed to be spent on this work
and whether any estimate has been pre-
pared for this purpose? When the State
Government is prepared to co-operate with
the Central Government in this work, there
should be no difficulty in this regard.

SHRI BHAJAN LAL: At the same time,
please plead the case of Haryana, because
Haryana is nearer to Delhi.

SHR! ARIF MOHAMMAD KHAN: Sir,

Jaipur is very imponant for us.

MR. SPEAKER: As is the case of
Bagdogra which is also a very important
airport.

SHRI ARIF MOHAMMAD KHAN: Sir,
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the hon. Member is entirely correct. It has
been considered necessary to develop an
airport as an alternate to Delhi airport where
all the facilities could be made available and
we are taking action in this regard. As re-
gards modrnisation and upgradation of Delhi
and Bombay airports and providing more
tacilities, if not more, at least in conformity
with the international standards, | have al-
ready stated that we are going to implement
a sub-plan this year for this purpose. As
regards, our scheme for Jaipur airport, its
plan is almost ready and we are going to
provide all facilities in this airport at the
earliest possible by developing it into an

alternate airport.

- DR. SHAILENDRANATH SHRIVAS-

TAVA; Mr. Speaker, Sir, my question is
connected with Hyderabad...... (Interrup-
tions) ... Through you, | would like to put a
question in connection with Hyderabad. |
would like to know whether there is any
schemeto provide an airline between Hydera-
bad.and Patna. Does the Government want
to keep Hyderabad disconnected from North
India or Bihar. Secondly, | would like to know
that while the Government proposes to
develop Dethi and Bombay airports in con-
formity with international standards, is there
any proposal with the Government to de-
velop Patna airport in conformity with na-
tional standards. Today, Patna airport is the
most neglected airport where even basic
facilities are not available. Due to this, no
important industrialist or V.I.P. prefers to
land at Patna airport. The hon. Minister must
have himself seen the condition. Will he
please assure the House that Patna airport
will be provided all the facilities which are
generaly available at other national airports
and if so the time by which the condition of
this airport will be improved?

SHRI AIRF MOHAMMAD KHAN: Mr.
Speaker, Sir, we are making every effort to
ensure that all the facilities which are re-
quired for flight safety, are provided at Patna
airport. We want to ensure that facilities of
not only national but also international stan-
dards are made available there.
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DR. SHAILNDRANATH SHRIVAS-
TAVA: First, please provide the facilities of
national standard, then | would ask for facili-
ties of international standards.

SHRI ARIF MOHAMMAD KHAN: Two
international flights to Nepal are already
operating from Patna. Sir, | have already
said that airports, especially those in State
capitals are of special importance. Certainly,
there should be facilities in these airports—
and we are making all out efforts for this
purpose. But, as | said earlier, the problem is
of mobilising resources. Keeping in view the
availability of resources, facilities, whatever
required, will be made available.

We will seriously consider the request
of the hon. Member.

_—

|
Supply of LPG Through Plpeline

+
*265. SHRIPHQOLCHAND VERMA:
SHRI MANJAILAL: — = —
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government propose to
make supply of LPG in several big cities in
the country through pipelines;

(b) if so, the details thereof;

(c) whether some Indian and foreign
firms have been contacted for undertaking
this work; and

(d) it so, the details thereot?
[English]

THEMINISTEROF PETROLEUM AND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) and (b). No, Sir. It is not
feasible to supply LPG through pipslines.
However, natural gas is being supplied a
domestic fuel in Baroda, Bharuch-Anklesh-
war, Sibsagar, Duliajan and Moran. Commit-
ments of natural gas have also been made
tor city supply schemaes in Agartala, Bombay
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and Surat. Feasibility studies for supplying
natural gas to some other cities are being
‘conducted by GAIL.

(c) and (d). Yes, Sir. GAIL has under-
taken techno-economic feasibility studies
with the assistance of M/s. Sofragaz of France
in respect of Bombay, and M/s. British Gas
with respect to Delhi, Noida and Kanpur.
While reports in respect of Bombay, Delhi
and Noida have been received, the Kanpur
study is under finalization by M/s. British
Gas.

[ Transiation)

SHRI PHOOL CHAND VERMA: Mr.
Speaker, Sir it appears from the reply given
by the hon. Minister that either he could not
follow my question or he is deliberately giv-
ing wrong information to the House. | have
asked very clearly in the part (a) of the
question, whether Government propose to
make supply of LPG in several big cities sin
the country through pipelines and part (b) of
the question is—"if so, the details thereof”.
The reply given by the hon. Minister to parts
(a) and (b) of the question is “No, Sir"whereas
the reply to parts (c) and (d) is —"Yes, Sir.
GAIL has undertaken techno-economic
teasibility studies with the assistance of M/s.
Sofragaz of France in respect of Bombay,
and M/s. British Gas with respect to Delhi,
Noida and Kanpur. While reports in respect
of Bombay, Delhi and Noida have been
received, the Kanpur study is under finaliza-
tion by M/s. British Gas.” Mr. Speaker, Sir |
fail to understand how it is possible that on
the one hand the hon. Minister says that
there is no proposal to supply gas through
pipelines whereas on the other hand Gov-
ernment is consulting foreign agencies for
this purpose. Sir, through you, | would like to
submittothe hon. Minister thatthe estimated
cost of Kandla-Bhatinda pipeline project was
Rs. 97 crores which escalated to Rs. 1062
crores due to the wrong policies of the
Government and red tapism of the Govern-
mentdepartments. That means the Govern-
ment will have to spend Rs. 145 crores more
now on this project. Not only this, under the
agreement with the British company we will
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have to pay 0 3 lakh dollars every year as
commitment charges to the company ff the
project is not completed within the stipulated
time The hon Mtnister should clarify as to
why this provision has been made in the
agreement At present there 1s acute short-
age of gas supply in the country So | would
ke to know by which time the pipeline proj-
ect would be competed and whether the
Government would think In this direction
seriously?

[English]

SHRI M S GURUPADASWAMY Sir,
there 1s no misunderstanding on my part He
had asked whether the Government pro-
poses to make supply of LPG In several
cities in the country through pipelines LPG
18 not supplied through pipelines but it 1s
supplied through cylinders We supply only
natural gas through pipeline Let the hon
Member understand the difference between
LPG and natural gas We want to supply
natural gas to various users and the domes-
tic user 1s very important He jumped sud-
denly to Khandla Bhatinda pipeline project
That does not arise from this question

[ Translation)

SHR! PHOOL CHAND VERMA Mr
Speaker, Sir the cost of 30 per cent output
during Eighth Five Year Plan was Rs 1400
crores The hon Minister has stated that the
production will be about 50 million tonnes by
1994-95 The hon Minister has stated that
natural gas would be made easily available
in anumber of big cities | would like to know
whether the \Government have fixed any
target In this regard? Has the Government
fixed any target for Eighth Five Year Planto
make natural gas available not only in big
cities but also in big towns? Besides 550
km longgas pipeline passesthrough Madhya
Pradesh and therefore | would like to know
whether the backward ereas hike Bastar and
Raipur in Madhya Pradesh will get benefit of
this pipeline?

[Enghish]

SHRi1 M S GURUPADASWAMY Sir
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he has confused many issues [ think | have
to ask him question for clarffication

MR SPEAKER Youonly reply to those
aspects which arise out of this question

SHRI M S GURUPADASWAMY He
has asked whether the natural gas that 1s
produced In India 1s being effectively used
and whether it is being taken to various parts
of the country for various uses So far as
domestic use 1s concerned, | have already
mentioned inthe reply some areas like Delhi,
Bombay, NOIDA, Kanpur, Agartala, etc

SHRISURAJBHANU SOLANKI Sir, he
has asked about Madhya Pradesh

SHRIMS GURUPADASWAMY You
please clanfy on his behalf If he I1s thinking
of HBJ pipeline, that isknown to all Members
that HBJ pipeline does not arise from this
Question at all That requi es a separate
notice and | am prepared to answer any
question on that

Let me assure the Member that we
intend to supply natural gas for domestic
purpose For that purpose, various techno
economic feasibility studies are being con-
ducted We are already supplying gas to
domestic users in Baroda and Baroch

[Translation]

SHRIMANJAY LAL Mr Speaker oir, it
has been stated by the hon Minister in reply
to part (a) and (b) of the question that feasi-
bility studies for supplying natural gas to
some other cities are being conducted by
GAIL 1| would like to know from the hon
Minister the name of those cities particularly
the cities in Bihar for which studies for sup-
plying natural gas are being conducted?

[Enghish]

SHRIM S GURUPADASWAMY It will
be our endeavour to see that more cities are
covered in future and we want to make
naiural gas available and we want to supp'v
gas to domestic users and also we want to
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supply more natural gas to commercial and
industnal purposes

[Enghsh] | "2
/
SHRI SONTOSH MOHAN DEV. The
hon. Minister in his reply has mentioned that
a commitment has been made for supply of
natural gas under city supply scheme to
Agartala, Bombay and Surat You have said,
a commitment has been made for supply of
natural gas | would like to know when was
the commitment made and what is the prog-
ress and whether the rate of supply of natural
gas has been finalised with the State Gov-
ernment If not, how soon you are going to
finalise 1t? (Interruptions)

[Translation]

MR SPEAKER | am not allowing you,
please sit down

[English]

SHRIM 8§ GURUPADASWAMY Ilhave
already said that apart from the cities to
which gas is being supplied, already com-
mitment for gas supply to Surat, Agartala
and Bombay, has been made The techno-
economic feasibility report s being prepared
and | have mentioned it already in my reply

SHRI SONTOSH MOHAN DEV | am
asking you, when wasthe commitment made
by you and the fixation of rate of supply of
gas This comes in my constituency and |
have writen a letter you Your reply is nega-
tive Your reply and the answer given in the
House should be the same

SHRIM S GURUPADASWAMY Heis
referring to rate, price for gas That 1s being
looked iInto We have constituted a commit-
tee 1n the Department for going into the
entire gas supply and they have submitted a
report Priceis also one ofthethingsthat has
been considered We are looking into the
report Very soon, we are going to decide on
that )

2
SHRIMM PALLAM RAJU If anybody

e
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approaches GAIL for supply of natural gas,
they put the condition that they will supply
the gas by so and date But Iin case, the
person does not use that gas, even then, he
will have to pay for it But in return, they are
not agreeing to the condition that the user
wants llke—if GAIL is unable to supply as by
that date, It has to pay the compensation
They are not willing to take this responsibil-

ity

SHRI M S GURUPADASWAMY You
are referring to domestic user, or for indus-
try, trade

SHRI MM PALLAM RAJU
industrial use

It 1s for

SHRI M'S GURUPADASWAMY Sir,
that question does not arise at all from the
main Question | want a separate notice

SHRI MM PALLAM (1AJU My ques-
tion 1s not answered

MR SPEAKER The hon Minister does
not want to answer

"SHRIK S _RAO In all the coastal dis-
tricts of Andhra Pradesh, the availability of
firewood ts almost nilfordomesticconsump-
tion There s shortage of frewood So, the
entire population including lower middle
class, middle-class or even some of the poor
people depend on gas supply now and the
consumption of gas in some centres has
gone up substantially The availability of gas
1s very much less in coastal districts There
Is a constant demand for more and more
agencies Apart from that, the availability of
gasnthecoastalbeltis foundto be very high
compared to the oif which they have already
explored

I just want to know from the hon Minis
ter keeping in view the availlabilty of gas in
the coastal district and also the immediate
necessity of the same for the people there,
because of the shortage of firewood, whether
he will think in terms of starting some more
LPG bottling plants in Vizag or I1n between
Vizag and Vijayawada and make mcre
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number of agencies in that area so that more
people can make use of it immediately.

SHRI M.S GURUPADASWAMY: We
have got sufficient bottling capacity in the
country. What is deficient is LPG availability.
We are importing LPG in bulk quantities and
we are shon of foreign exchange and it is
extremely difficult for usto meet the demand.
But, | agree with the hon. Member that our
effort is to see that as far as possible we
supply LPG cylinder to largest number of
people so that forest and other natural wealth
is saved.

SHRI K.S. RAO: Are we importing gas
cylinders?

SHR! M.S. GURUPADASWAMY: We
are not importing cylinders at all. Only gas
cylinders are manufactured in India and we
have got bottling plant which is sufficient
more or less but we are importing LPG gas
in bulk quantities.

\ SHRI RUPCHAND PAL: May | know
from the hion. Minister whether the Govern-
ment has undertaken any study regarding
the techno-economic feasibility of supply of
natural gas from Tripura to adjoining States
and also whether at any time the Govern-
ment of India has discussed with the Bang-
ladesh Government regarding the possibility
of laying pipeline for the purpose through
Bangladesh.

SHRI M.S. GURUPADASWAMY: Na.
[Transiation)

MR. SPEAKER: Pleass sit down. Your
supplementary is over.
”

V7" SHRIRAGHAVJI: Mr. Speaker, Sir, the
question is regarding supply of LPG through
gas pipeline to big cities of the country
whereas there is acute shortage of gas in
Madhya Pradesh for the last two months.
Neither gas nor Kerosene oil is reaching the
towns and cities in Madhya Pradesh as a
result of which people are facing lot of diffi-
culties. Will the hon. Minister augment the
supply of cooking gas for Madhya Pradesh?
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[English)
SHRI M.S. GURUPADASWAMY: No.
[ Translation)]

MR. SPEAKER: ShriManjay Lal, please
sit down. | am not allowing you to speak.

7

[English) | Z

SHRI P.M. SAYEED: Mr. Speaker, Sir,
| would like bring to the notice of the hon.
Minister that when there is a shortage of gas
supply in the country, the main distribution
comes in the mainiand and the far-flung
areas are normally forgotten. There are areas
like Andaman and Lakshadweep. | come
trom Laskhadweep.. (/nterruptions) of late,
we have pushed in our population in inten-
sive fishing. Whatever fire-wood available is
used for domestic purpose. Because of this,
we are having an acute shortage of fire-
wood. Therefore, the Government of India,
long back, made a commitment that at least
three orfour majorislands would be supplied
with LPG connection. Now, one Islands’
demands were met partially by the Govern-
ment of India and the remaining three or four
Islands have still not been supplied wit even
a single LPG connection. Will the hon. Min-
ster, who happens to be a good old friend of
mien and having known even my place also,
give some concession in this regard?

SHRI M.S. GURUPADASWAMY: Sir, |
agree with the hon. Member. ltistrue thatthe
demand in Andaman & Nicobar Islands for
LPG is rising. What we are supplying is not
adequate... (Interruptions) What we have
been supplying is not adequate to meet the
rising demand. There are the local Govern-
ments also to take steps. We are trying to do
our best in this regard. Btu as the hon.
Member is aware, we are facing problems.
So far as this area is concerned, it is under
our active consideration.

[Tra{:slation]
SHRIPYARE LAL LAL KHANDELWAL:
Mr. Speaker, Sir, the hon-Minister has stated

in his reply that the Government has con-
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tacted two foreign companies—one British
and another French—for this purpose. lwould
like to know from the hon. Minister whether
besides French and British companies, the
Government has contacted any other for-
eign company also and if so, the name of that
country and company and what response
the Government received from that com-
pany?

[English]

SHR! M.S. GURUPADASWAMY: Sir,
M/s. Sofragaz is a Company which has been
asked by the Ministry to have a techno-
economicfeasibility survey in Bombay. They
have given the report and that report has
been sent to PIB for consideration. The PIB
has raised certain issues.

[ Translation)

SHRI PYARELAL KHANDELWAL:
Which are those countrigs?

[English]

SHRI M.S. GURUPADASWAMY: We
are trying to reply to those issues. At this
stage, this is the position. Our intention is to
see that Bombay and some other Cities may
be taken over for comprehensive gas supply
not only for domestic purposes but also for
commercial purposes.

[ Translation)

SHR! PHOOL CHAND VERMA: Mr.
Speaker, Sir, we are not getting proper reply
to our questions trom the hon. Minister. We
seek you protection.

MR. SPEAKER: Please sit down.

(Interruptions)

[English] |7} — X

Setting up of Windpumps and Windfarm
Demonstration Projects in Punjab
a——

*266. SHRI KAMAL CHAUDHRY: Wili
the Minister o E e pleasedto state:
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(a) the details of steps taken for setting
up of windpumps and windfarm demonstra-
tion projects in Punjab and the targets
achieved so far; and

(b) the districts in Punjab where such
projects are proposed to be implemented
during 1990-917

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). Seventy-
seven water pumping windmills were set ug
in Punjab underademonstration programme.
There is no proposal to undertake wind
energy projects in the State during 1990-91
as the availabe data shows that the wind
potential in the State is fow.

SHRI KAMAL CHAUDHRY: Mr.
Speaker, Sir, | am afraid the reply given to
the Minister by his Department is not really
correct.

MR. SPEAKER: Do not go about that.
Please hear the Minister. He will reply to it.

(Interruptions)

SHRI KAMAIL. CHAUDHRY:: it appears
that the reply has been framed either by a
terrorist victim or the victim of the Mandal
Commission Report. May | know from the
hon. Minister how much money has been
spent on these 77 water pumps and from
which year to which year?

SHRiARIF MOHAMMAD KHAN: Allthe
77 water pumping windmills have been
implemented during the period from 1980-
81 to 1984-85. The total money that has
been spent on these projects, on each wind
pumping mill, is available. There is an ex-
penditure of Rs. 12000/-, The total comes to
Rs. 9 lakhs.

SHRI KAMAL CHAUDHRY: As | said,
the reply is not correct. | have operated from
all the air fields in Punjab and most of the air
fields in the Western sector. | know the wind
pattern. The winds are calm before dawn.
The pick up during the day and die down by
the dusk. And they are calm from dusk to
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dawn The winds are also affected by the
pressure pattern, the low pressure which is
formed at the Medtterranean Sea and 1t
affects the Northern India 1n the form of
Western disturbances Secondly, the de-
pression which i1s developed at the Bay of
Bengal moves north westwards and this also
affects Pumab Thirdly, winds due to pres-
sure pattern on Northern India also affects
this part of the country The wind pattern
everyday is sufficient to runthese wind mills
The Minister has already mentioned that the
money spantone each windmills is just about
Rs 12000 This I1s the cheapest source of
energy |will nottaxthe Minister with another
question But may | suggest to him to kindly
continue this project and try these windmills
in villages where the power supply is only
available just from two hours to eight hours?

SHRI ARIF MOHAMMAD KHAN Sir, |
know that the hon Member 1s an exper-
enced pilot and | do not dispute his experi-
ence and his knowledge Butthe information
available with me is based on a scientific
study which was conducted by an experts
group These seventy-seven water pumping
windmills were installed in Punjab during the
Sixth Plan, as | said earlier However, in view
of Inadequate wind speeds their perform-
ance, even today after installation was not
found to be satisfactory That I1s why, more
pumping sets were taken up during the
Seventh Plan as the performance was not
satistactory As aresult, the programme was
not continued in the Seventh Plan An an-
nual mean wind speed-—this 1s important—
of 12 kilometres per hour Is required for
setting up wind pump projects for supply of
irngation and dnnking water For wind farm
projects, where power is generated for sup-
ply to the gnd, an annual mean wind speed
18 kilometres per hour 1s required Accord-
ing to the Handbook on Wind Energy Data
for India which 1s published in 1983 under a
project of the Commission for Additional
Sources of energy, which gives wind data
collected by observatories of the Meteoro-
logical Department, the annual mean wind
speeds in Punjab are below ten kilometres
per hour There are no major mountainous
areas in the State where higher wind speeds
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may be expected on account of local factors
| have here with me the break-up district-
wise of the wind data in Punjab In Amritsar
the speed i1s 7 9 kilometre per hour, in Bhat-
Inda, 1t1s 4 kilometre per hour, in Chandigarh
itis 6 0, 1n Ferozepuritis 2 9, in Ludhana it
1s 4 0, In Patiala it 1s 8 1 and in Pathankot it
1s 6 6 kilometre per hour If we are not setting
up these pumps In more number because of
the inadequate availability of wind, it does
not mean that we are not setting up other
projects under the Department of Non-Con-
ventional Energy Sources in Punjab In fact,
there are various other projects likethe Biogas
Development Programme in Punjab whichis
being done very successfully Then there 1s
Improved Chuthas Programme Again the
average possibility is more than the national
average Then there are Community Institu-
tion Biogas Plants and especially the Rice
Straw Project which is coming up only in
Punjab

[ Translation)

L ¢

SHRIKARIAMUNDA Mr Speaker, Sir,
! would like to know from the honourable
Ministerthrough you that keeping in view the
shortage of electricity and diesel whether
there 1s nay praposal to iImplement to wind
mill project In other states also besides
Punjab

SHRI ARIF MOHAMMAD KHAN Mr
Speaker, Sir, we are trying our best to make
the maximum energy available lf we cannot
make 1t avallable through conventional re-
sources, we will do it through non-conven-
fional resources including wind mills but the
main problem 1s dearth of resources The
programmes which | have already mentioned
are not for Punjab alone This question was
asked inthe context of Punjab and | gave the
related figures This programme 1s being
implemented throughout the country and we
will try to expand it further

[Engist) - L_:
SHRID AMAT Mr Speaker, Sir, may |

know from the hon Minister that apart from
Punjab, whether New Delhr’'s Non-Conven-
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tional Energy Source has sponsored some
such project in Orissa under which at least
one village in a parliamentary constituency
will be adopted for exploiting energy from
solar energy, wind energy, tidal energy or
bio-gas?

SHRI ARIF MOHAMMAD KHAN Yes
Sir | think, the hon Member is referring to
the urjagram programme The Department
1S Implementing a village-based decentral
1zed rural energy programme, called urja
grams An urjagram comprises a mix of non-
conventional energy devices and systemsio
meet bulk of the energy requirements of a
village Planning of urjagram projects take
into account availability of the local energy
resources and energy requirements in the
village A project to carry out energy surveys
in 50 villages was sanctioned

| would like to conclude that 27 una-
grams have been completed in the country
and 221 are under implementation | do not
have the figures about the individual States
If the hon Member is interested, | will supply
that information

[Translation] a1
SHRI ARVIND NETAM_Mr Speaker,
Sir, the honourable Minister has said that
wind mills did not prove a success in Punjab
and also gave the reason that wind speed i1s
fower than the required speed The required
speed of wind 1s the basic need for the wind
inills In the circumstances, | would like to
know as to why these had been installed
without considering the speed of wind

SHRI ARIF MOHAMMAD KHAN Mr
Speaker Sir, | have told inthe main reply that
wind mills were basically set up under a
demonstration programme In all the states
Thereatter, we got the figures about which 1
menticned earlier Then a scientific study
was made and some information was made
available to us Onthe basis of that informa-
tion, we are preparing future programmes
Where the veloctty of wind s low, there are
other resources of non-conventional energy
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and the programmes there
tions)

(Interrey)

[English) -
<& &

SHRIJOS3 FERNANDEZ_Sir, | under-
stand that 1In view of the energy crunch
windmill s a very useful source of non-
conventional energy as compared tc con-
ventional sources of energy, ke oif It is
understood that there was a survey mad2
about tns many years back At a certaun
height, windmiils can operate at 150C RF M
for 16 hours almost throughout the year i
our country particularly in South India

lwould requestthehon Mintisterthrou b
youtoinvestigate the possibilities of ut lising
the wind power energy as this is the orly
answer for additional sources of energy

SHRI ARIF MOHAMMAD KHAN | to
tally agree with the hon Member The en
ergy which 1s generated from the non-con
ventional sources is very important More
S0, It is so because 1t Is non-polluting The
suggestion given by the hon Member will be
taken into consideration

[ Translation]
T o«

SHRI SHOPAT SINGH MAKKASAR |
would like to araw the attention of the Hon'ble
Minister through you to the fact that the
border areas of Rajasthan where the wind
blows fast are desert areas and are facing
acute shortage of electricity Wilithe Hon'ble
Minuster like to pay personal attention to the
problem of these areas so that these areas
may get cheaper electricity on prionty basis

SHRI! ARIF MOHAMMAD KHAN Defi-
nitely, we will pay our attention to it
22 7 -
" Increase in Capacity of Bhopal Bakania
I:E_C}__Bottling Plant

*267 SHRI SURAJBHANU SOLANKI

wWill the Minister of PETROLEUM AND
CHEMICALS be pleased to state

(a) whether there 1s any proposal to
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double the capacity of Bhopal Bakania LPG
bottling plant; and

(b) it so, the time by which it will be
completed?

[English]

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY): (a) There is no such pro-
posal under consideration, at present.

(b) Does not arise.
[ Translation)

SHRI SURAJBHANU SOLANKI: The
hon’ble Minister simply replied in negative.
In Madhya Pradesh the shortage of cooking
gas is so acute that the Food Minister himselt
is visiting the agencies and making personal
investigations and trying to find out the ways
to meet the demand for refilled cylinders,
which are being supplied after 20 to 25 days.
| had asked whether there was any proposal
to doublethe capacity of the plant, he straight-
way refused that there was no such pro-
posal. (Interruptions)

MR. SPEAKER: Please be seated. You
may ask the question later on.

SHRIPHOOL CHAND VERMA: Pleasa
make the arrangements for the cooking gas
in Madhya Pradesh.

MR. SPEAKER: Mr. Verma, please sit
down. (Interruptions)

SHRISURAJBHANLU SOLANKI: lwould
like to know from the hon. Minister whether
the capacity of Bhopal bottling plant is ac-
cording to the needs of the consumaers of
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India Oil in Madhya Pradesh? Secondly is
that | would like to ask from the hon. Minister
in case its capacity cannot be doubled, and
Madhya Pradesh continuous to supply from
Baroda bottling plant, as to when the present
refilling shortage varying from 20 to 25 days,
will be normalized?

[English)

SHRI M.S. GURUPADASWAMY: Sir,
the present bottling capacity of Madhya
Pradesh is 1.66 lakhs Metric Tonnes which
means about 117 lakhs cylinders per an-
num. The daily average of production of
cylinder sis 40000 in Madhya Pradesh. The
total daily demand for re-filling of cylinders in
Madhya Pradesh is about 24000 cylinders.
There is excess capacity... {Interruptions)
...The gquestion is about bottling capacity
and bottling plant and not about LPT cylin-
ders. Please do not have a confusion. The
bottling capacity is excessthere. When 40000
cylinders is the daily average production,
only 24000 cylinders is the requirement per
day. (Interruptions)

[ Transiation]

SHRIPHOOL CHAND VERMA: Plsase
investigate whether forty Thousand cylin-
ders are filled daily or not?

{English}

SHRIM.S. GURUPADASWAMY: If you
are referring to the demand of the LPG
cylinders, then | can say that the demand is
growing all over India and also in Madhya
Pradesh. It is true that the demand is grow-
ing. But this question does not refer to that
part. it refers to bottling capacity. (/nterrup-
tions)
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[Englisll] b

¥ $ >y
Apex Body for SS! Modernisation

*264. SHRIMATI SUBHASHINI ALl
Willthe Minister of INDUSTRY be pleased to
state:

(a) whetherthere is a proposalto set up
an apex body for SSI modernisation to en-
courage rural industries;

(b) if so, the reasons thereof; and

(c) the steps taken to revamp and
restructure the existing infrastructure includ-
ing the KVIC before creating the new set up?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (@) and (b). Yes, Sir. The
policy measures for the promotion of small
scale and agro industries include the pro-
posal to set up Technology Centres, Tool
Rooms, Process and Product Development
Centres, Testing Centres, etc. under the
umbrella of an apex technology develop-
ment centre inthe Small Industries Develop-
ment Organisation (SIDO). This is proposed
with a view to undertaking programmes for
modernisation and upgradation of technol-
ogy which, in turn, would improve the Com-
petitiveness of products manufacturedinthe
small scale sector.

(c) Inorderto assist the large number of
artisans engaged in the rural and cottage
industries, the activities of the KVIC and KVI
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Boards will be expanded and these organi-
sations will be strengthened to discharge the
responsibility more effectively. Special mar-
keting orgnisations at the Centre and State
levels shallbe created to assistrural artisans
in marketing their products and also in sup-
ply of raw materials. Besides providing
concessional credit, training facilities and
consultancy to groups of artisans will also be
provided. The existing infrastructure at the
Central, State and District levels would be
fully geared to provide the requisite support
for the development and spread of smalt
scale and agro industries.

26
Consumption of Petroleum Products in
Railways B
*268. SHRIJ. CHOKKA RAOQO:

SHRIMULLAPPALLY RAMA-
CHANDRAN

Will the Minister of RAILWAYS be
pleased to state:

(a) The year-wise consumption of die-
sel and other petroleum products by Rail-
ways during the last five years; and

(b) The steps taken by Government to
reduce it?

THE MINISTERFORRAILWAYS (SHRI
GEORGE FERNANDES): (a) The year-wise
consumption of diesel and other petroleum
products in the Indian Railways for the five
year period from 1985-86 to 1989-90 is as
under :-

-

Year Consumption of Diesel for traction Consumption of
) diese! & other petrofeum
products for non-traction
1985-86 14.63 1.06
1986-87 15.36 0.85
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Year Consumption of Diesel for traction Consumption of
diessl & other petrolaum
products for non-traction

1987-88 15.96 0.82

1988-89 16.53 0.80

1989-90 16.77 0.78

(Provisional)

(b) Some of the important steps taken
to reduce the consumption are as under :-

) Proper house keeping and ac-
countal.

(ii) Monitoring the consumption of
dieselon locomotives driver-wise
and engine-wise.

(iii) Maintaining locomotives in good
mechanical feitle.

(iv) Lubrication of tracks and whee!
flanges etc.

{Translation
] ~ )
Dalll-Rajhara to Jagdalpur Rallway Line

*269.  SHRI MANKURAM SODHI:
SHRIRESHAM LALJANGDE:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether afinal survey with regard to
Dalli-Rajharato Jagdalpurrail line inMadhya
Pradesh has been completed:

(b) if so, the outcome and the estimated
cost thereof; and

(c) the time by which it is likely to be
sanctioned?

THE MINISTERFORRAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

(b) The estimated cost of the 235 km
long line was Rs. 218 crores as per 1987-88
price level.

(c) Rtis difficult to state, at this stage, as
to when the project would be sanctioned.

[English] s
DA

Supply of Coal to Kantl Tharmal Power
Plant, Muzaffarpur

*270. SHRI A, K. ROY: Will the Minister
of ENERGY be pleased 1o state:

(a) whethercoal adulterated with stones
had been supplied at Kanti Termal Power
Plant in Muzaftarpur;

(b) if so, the details thereof; and

(c) the total number of such complaints
received in the last three years and the
action taken thereon?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRI'ARIF
MOHAMMAD KHAN): (a) to (c). At times,
coal containing some extraneous material
has been received at Kanti Thermal Power
Plant in Muzaffarpur. The number of com-
plaints received from the powaer station dur-
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ing the last three years in therms of wagons,
wherein such coal was received, is 91.

The quality of coal supplied to various
thermal power stations in the country includ-
ing this power plant is continuously moni-
tored by the concerned agencies. Neces-
sary steps are taken for proper grading and
billing accordingly, to improve the situation.
At the mines, packable pieces of stones/
shales etc. are picked up and separated to
the extent possible before despatch.

o
Vacancies‘ln Jammu Wing of Rallways

*271. SHRIPIYARE LAL,HANDOO: Will
the Minister of RAILWAYS be pleased to
state:

(a) the number of vacancies available
as on July, 990 in Jammu wing of Indian
Railways;

(b) whenthese vacancies are proposed
to be filled; and

(c) whether Government contemplate a
separate railway recruitment cell located at
Srinagar?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNADES): (a) Such informa-
tion is generally maintained Division-wise
and Zonal Railwaywise and not regionwise
or Statewise. However, the total number of
vacancies as on 7.9.90 against the quota for
direct recruitment in the Jammu-Kathuwa
Section of Northern Railway, is 5.

(b) Selection tor the above vacancies
has already been held by the Railway Re-
cruitment Board, Jammu. However, the
occurrence of vacancies (due to superan-
nuation, Voluntary retirement, medical inca-
pacitation, resignation, removal, death etc.)
and their filling in through prescribed modes
like direct recruitment, departmental promo-
tion, absorption of casual labour etc. are all
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a continuous process, thus there will always
be some vacancies at any given point of
time. Hence it is not practicable to indicate
any specific time frame for filling vacancies.

(c) There is no proposal to set up a
separate recruitment cell for Northern Rail-
way at Srinagar. A Railway Recruitment
Board already functions at Jammu & Sri-
nagar which interalia recruits Group C staff
for the Ferozepur Division of the Northern
Railway. - .
. IM A XL e 7 ~

COnverslon of Hassan- Arasnkera Line

*272. SHRIV. KRISHNA RAO: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal for the
conversion of metre gauge line between
Hassan and Arasikere into brond jauge line;
and

(b) if so, the details thereof and when
the conversion work is likely to start?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) does not arise.

[Translation ]
“ Casual Labourers In Moradabad
Division of Northern Rallway B
*273. SHRISANTOSH KUMAR GANG-
WAR: Will the Miristér of RAILWAYS  be’
pleased to state:

(a) whether any agitation is being
launched by the Indian Loca Mechanical
Staff Association in Moradabad division in
Northern Railway for recalling casual la-
bourers;

(b) i so, the details of their demands;
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(c) whether any cases of corruption in
the recrutment of casual labourers have
also come to hght and

(d) f so, the action proposed to be taken
In this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH) (a) and (b) Indian Railway Loco
Mechanical Staff Association have taunched
an agitation on the ground that 285 persons
engaged as loco cleaners In Moradabad
Locoshed have been so engaged allegedly
on the basis of bogus records, ignoring the
claims of genuine candidates They have
demanded that the condidates engaged al-
Jegedly on bogus records should be dis-
charged from service and the candidates
who are the genuine ones, according to the
their Association, should be engaged intheir
place

(c) and (d) With reference to com-
plaints received in this regard, investigation
in 44 cases of appointment as loco cleaners
in Moradabad Loco Shed of Northern Rail-
way on the basis of alleged forged docu-
ments Is being conducted by the Vigilance
Departmentof Northern Raillway Outofthese
44 cases, investigations iInrespect of 3cases
have since been completed and DAR action
agamnst the delinquent staff is being taken
Regarding remaining 3 cases investigations
are being done by the Vigilance Theremain-
Ing cases referred to in the complaints, are
being investigated by a Committee of Offi-
cers

After the investigations on hand are
completed, further action as found neces-
sary willbe taken by the Railway Administra-
tion in the light of the outcome of the inves-
tigations
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Penalty for Entering ihto Reserved
Compartments.

*274 SHRI HAR! KEWAL PRASAD
Wil the Minister of RAILWAYS be please
to state

(a) whetherany order has been issued
for charging penalty for entering Into re-
served compartments by the passengers
travelling with valid tickets,

(b)  so, the reasons therefor, and

(c) whether Government propose to
withdraw this order keeping in view the
economic conditions and dificulties being
faced by the passengers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH) (a) Section 55 of the Railways Act,
1989 stipulates imposition of a fine upto Rs
500/- if a passenger without reservation
enters a reserved compartment or occupies
a berth or seat reserved for some other
passenger and refuses to leave when asked
to do so

(b) This1sto ensure that the passengers
having reserved accommodation are not
inconvenienced

(c) There s no proposal to amend the
said provision of the Railways Act

1 ok L gﬁeﬁmﬁ o
Hiring of Rigs and rilling Machines

*276 SHRI C D GAMIT Wil the
Minister of PETROLEUMAND CHEMICALS
be pleased to state

(&) the number of ngs and drnlling
machines hired by Government for the ex-

ploration and drilling of crude o1l and gas,

(b) the annuat paymentof rent for hiring
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each rig and drilling machine and the total
payment made to foreign countries so far on
account of hiring of these machines: and

(c) the number of hired rigs and drilling
machines which have not been used so far
out of them and the reasons therefor?

THEMINISTEROF PETROLUEMAND
CHEMICALS (SHRI M. S. GURA-
PADASWAMY): (a) ONGC and Oil India
Limited hire and delire rigs according to their
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operational requirements. At present the
number of rigs charter hired by ONGC and
Oil India Limited is 33.

(b) The annual payment of charter hire
charges made during 1989-90 by ONGC
and Qil India Limited in respect of each rig
hired from foreign as well as Indian compa-
nies is given in the statement Below.

(c) Ail hired rigs were used for drilling
purposes.

STATEMENT

Name of rig

annual charter hire payment
1889-90 (Rs./lakhs)

A. Rigs hired from foreign companies

1. Saipem 574.¢C
2. DST 479.0
3. 5 rigs under Indo-Soviet cooperation 4289.7¢€
4. Forex Neptune 571.96
5. D.R. Stewart 892 60
6. D. K. Mc lIntosh 797.C
7.  Trident-ll 885.57
8. C/liza 1058.56
9. Uxmal 996.21
10. Hakuryu-9 971.6C
11.  Sedco-445 8C.87
12. DF-95i 425230
13. Richter rig 328.09
14. Deutag rig 486.70
Tota! : 12847.34
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Name of rig annual charter hire payment
1989-90 (Rs./lakhs)
B. Rigs hired from Indian Companies
1. Essar-ll 115.22
2. Essar-lll 308.22
3. Essar-i 373.59
4. 3 mobile rigs of Triveni 945.50
5. 4 mobile rigs of Essar 1919.35
6. 4rigs of Aban 697.32
7. Kedarnath 651.78
8. Badrinath 107.86
8. Bonito-l 12186.65
10. Bonito-ll 1182.84
11.  Hitdril 1019.85
12. lle D Amsterdam 933.35
13. Explorer 745.01
14. GA-lli 608.10
16. GA-ll 717.0
16. Danwood ice 81.05
17. GMP-IlI 1193.29
18. Dual 38 1156.92
19. Jagson-ll 1265.70
20. .jagson-lll 1157.02
21.  Viking Driller " 607.45
22. ED Host 939.74
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Name of rig

annual charter hire payment
1989-90 (Rs./lakhs)

23. Perronegro 813.69
Total 18747.50
N,
> .
Coal Production [English ] o N
- ~ 7 NS RVEE T SRS i R Vs
*276. PROF.RASASINGHRAWAT: = Operation of Air Taxis
SHRI NAKUL NAYAK:
— *277. SHRI SHANTARAM
Willthe Ministerof ENERGY be pleased POTDUKHE:
to state: SHRI SANAT KUMAR MAN-
DAL:

(a) The estimated demand and the
quantity of coalto be produced in the country
by the end of the Eighth Plan;

(b) whether any long therm policy has
been formulated in this regard; and

(c) if so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN)}): (a) to (¢). The Eighth
Five Year Plan is under finalisation. How-
ever, the Working Group on Coal and Lignite
for Eighth Five year Plan set up by the
Planning Commission, has estimated the
raw coal demand by the terminal year of
Eighth Plan (1994-95) as 35 million tonnes.
The Working Group has suggested a coal
production plan of 310.31 m. t. for the year
1994-95 and the gap between demand and
availability has been proposed to be met by
drawal from the pit-head stocks and import
of coking coal required for the stesl sector.
Theincrease in productions, willbe achiaved
by increasing productivity, proeduction from
the existing mines, ongoing projects and by
development of new projects.

Will the Minister of CIVil. AVIATION be
pleased to state:

(a) whether Government have per-
mited some private Air Taxi Operators to fly
on Indian Airlines’ busy routes;

(b) if so, the rational behind permitting
private operators into the Indian airtranspor-
tation field;

(c) the terms and conditions on which
these airlines have been permitted to oper-
ate and how their tariff have been approved;

(d) the charges payable by these pri-
vate air taxi operators to Government and
the airport authorities concerned for the
services rendered to them at the airports;

(e) the details of check by the Director
General, Civil Aviation and other Govern-
ment agencies concerned to be exercised
on the air-worthiness of the fleet and their
day-to-day operations; and

(f) whetherthe passengers travelling in
these private airlines will be entitled to the
same compensation in case of any mishap
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facilities as in the case of Indian Airlines?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). Air taxis
can operate to all aiports in the country
which are open for scheduled cperations
subject to the prior approval of the airport
authorities concerned. The Air Taxi Scheme
1s expected to enhance passenger capacity
without public sector investment and foreign
exchange outgo and also increase earnings
from the tourism sector. It will also introduce
an element of healthy competition in the
domestic sector. The air taxi operators are
free 10 determine their fares without prior
Government approval.

(d) The air taxi opetators shall pay all
the prescribed charges to the authorities in
charge of Airports In accordance with the
rates stipulated by them.

(e) The Director General of Civil Avia-
tion shall ensure enforcement of the safety
standards in accordance with the powers
vested in him under the Aircraft Act and
Rules.

{f) The passengers travelling by air
taxis shall be entitled to the compensation
stipulated by the Government under the
Carriage By Air Act, 1972. The operators
are, however, free to pay a larger amount of
compensation, if they so desire. At present.
Indian Airlines 1s paying compensation, in
the case of death due to accidents in excess
of the amount stipulated under the Carriage
By Air Act. 1972

3
"/\Dus‘l Controf Device for Units of Ce-
ment Corporation of India — ™~

——— e -

*278.  SHRIP. NARSA REDDY:
SHRI MANORANJAN
TTTTBHAKATA:

Will the Minister of INDUSTRY be

pleased to state:

AUGUST, 28, 1990
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(a) whether dust control device has
been provided in the Cement Corporation of

india; and

(b) if not, the arrangements made for
controlling the pollution in these units?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes, Sir.

(b) Does not arise.
Manufacturing of Gas Stoves and
Regulators

*279. SHRI ANBARASU ERA: Wil the

Minister of INDUST e pleased to state:

(a) whether Government have issued
by licences for manufactu-» of gas stoves
and regulators;

(b) if so, whether manufacturers pro-
duce gake and inferior quality of gas stoves
and regulators; and

(c) if so, the details of action taken
against such manufactures?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes, Sir.

(b) The Government have not received
ay complaint against the licensed manufac-
turers regarding manufacture of fake and
inferior quality of Gas Stoves and Regula-
tors.

(c) Does not arise.
" Translation) [}'y'}“- P(O\&\;*‘)‘ \L)

* “Inquiry on Air Disasters at Guwahati
and Ahmedabad

*280. SHRIHARISHANKAR MAHALE:

Will the Minister of CIVIL AVIATION be

pleased tc state:
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(a) whether an Inquiry was set up to
enquire into the air-disasters at Guwahati
and Ahmedabad in 1988:

(b) if so, whether the reports of Inquiry
have since been received; and

(c) if so, the causes of these accidents
as per Inquiry reports and further action
taken thereon?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRi ARIF
MOHAMMAD KHAN): (a) to (c). Two sepa-
rate Courts of Inquiry were set up to investi-
gate the accidents at Guwahati and Ahme-
dabad. Both the enquiry reports have been
received.

2. Accidentto Vayudoot F-27 aircraft at
Guwabhati on 19.10.88 was caused by total
non-adherence to ILS let down procedures
at Guwahati. The wrongclearance by ATCin
asking the aircraft to report outer marker
inbound when captain-in-command reported
non-availability of the Glide Slope has also
contributed to this accident.

3. The cause of accident to [ndian
Airlines B-737 aircraft near Ahmedabad on

BHADRA 6, 1912 (SAKA)
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19.10.88 is error on the part of the pilot-in-
command as well as co-pilot due to on-
adherence to laid down procedures under
poor visibility conditions.

4. The Government has accepted the
recommendations aimed at enhancing the
safety of aircraft operations. Copies of the
enquiry reports have been placed in the Lok
Sabha Library.
[English]

~ .
"‘{“"ﬂ, . Vi SNl
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Modernisation of Stations in Orissa

——

*281. SHRIRAVINARAYAN PANI: Will
the Minister of RAILWAYS be pleased to
state:

(a) the details of the o' going schemes
of modernisation of railway st ations InOrissa;
and

(b) the detalls of new pr sposals In this
regard under consideration of Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) and (b) A statement is given
below.
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[Translation] N
q ! 9 Y \'\,/» boe /
L Attachment of Additional Coaches in
Narmada Express

- vt N
)

*282 SHRIMATISUMITBAMAHAJAN:

Willthe Minister of RAILWAYS be pleasedto
state:

(@) whether all the trains commencing
from Indore are being run with therr fult
capacity; and

(b) if so, whether there is a proposal to
attach additional coaches with the 8233/
8234 narmada Express running between
Indore and Bilaspur, at Indore instead of
Bhopal?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) No, Sir.

(b) Not presently.

[English] - PR

PR

- Purchase of Apple Juice

3050. SHRI B. N. REDDY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Railways have decided to
purchase the apple juice produced by the J
& K Horticulture Marketing and Processing
Corporation and market it through railway
outlets; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). Zonal
Railways have been advised to arrange
venting of apple juice produced by J & K
Horticulture Marketing and Processing Cor-
poration through departmental outlets and
also to permit its sale by gatering/vending
licences through their establishments.

BHADRA 6, 1912 (SAKA)
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5 oo Misuse of Money

3051. SHRI SUKHENDU KHAN: Wil
the Minister of INDUSTRY be pleased to
state:

(a) whether Government are aware that
the certified societies are utilising the money
which they are getting from KVIC as interest
free loan for other business purposes; and

(b) if so, the reaction of Government
and the steps taken/proposed to be taken in
the matter?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SMALL SCALE INDUS-
TRIES AND AGRO AND RURAL INDUS-
TRIES IN THE MINISTRY OF INDUSTRY
(SHRISRIKANTA JENA) {a)and (b). KVIC
disburses funds inthe form of loan and grant
for implementation of Kt adi and Village
Industries programmes to State Khadi and
Village Industries Boards, registered institu-
tions and cooperatives. Khadi loans are in-
terest free whereas village industries loans
carry four per cent interest. Through the
system of procuring utilisation certificates
from such implementing agencies, the ex-
tent of proper utihsation of funds for the
intended purpose is ascertained. Wherever
the Utilisation Certificates disclose mis-utili-
sation of the funds steps are takentorecover
the the said amount from the concerned
institutions.

o
Wage Revision of Workmen in M/s.
Burn Standard Co. Lid.

3052. SHRIHARADHAN ROY': Willthe

Minister of TNDUSTRY bé pleased to state:

(a) the date on which the last wage
agreement was made for the workers of
Retractory and Ceramic Group of M/s. Burn
Standard Company Ltd.

(b) whether the workers have submit-
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ted the Charter of Demands for wage revi-

sion etc.;

(c) ifso, when and whether wage agree-
ment has been settled; and

AUGUST, 28, 1990
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(d) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) The dates of last Wage
Settlement in respect of warkers of Refrac-
tory Units of M/s. Burn Standard Company
Ltd. (BSCL) are as under:-

(i) Raniganj Group of Works
(i) Gulfarbari Workes
(i Jabalpur Works
(iv) Niwar Works

(v) Salem Works

24.10.79

24.1079

22.9.79

11.9.79

17.8.87

(b) to (d). Unions submitted their Charter of Demands for wage revision as under:-

(i) Raniganj Group of Works
(ii) Gultarbari Workes
(iii) Jabalpur Works
(iv) Niwar Warks

v) Salem Works

16.5.83

17.1.83

25.1.83

1.1.83

15.2.90

Excepting Salem all other Refractory
Units Of BSCL have been continuously
incurring heavy losses. In view of the con-
tinuing losses and the financial constraints
the company is not in a position 1o revise the
wages of these loss making units. However,
to alleviate hardships, variable dearness
allowance, @ Rs. 1.65 per point with effect
from 1.4.84 has beengrantedtothe workers.

N N ~ 1 Ty
[Transiation] o N © .

K)‘
" Specilal Drive For Recruitment of
Adlvasis of Blhar

3053. SHRI SIMON MARANDI: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether his Ministry has started any
special recruitment drive for the Adivasis in
Bihar; and

(b) if so, the Division-wise number
thereof recruited during the lastthree years?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES); (a) Yes. Sir.

(b) The information is being collected
and will be laid on the Table of the Sabha.

-

‘Complaints Against Allotment of LPG
Agencies and Petrol Pumps
agencies

R —

3054. SHRI RAJENDRA AGNIHOTRI:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:
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(a) whether complaints of gross irregu-
{arities in the allotment of petrol and diese!
pumps and cooking gas agencies have besen
received during the last three years;

(b) if so, the State-wise details thereof
and the action taken thereon; and

(c) the remedial steps being taken by
Government to check such irregularities?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHR!I M. S. GURU-
PADASWAMY): (a)to (c). SelectionforLPG
distributorships and Retail Outlet . (Pstrol/
Diesel) dealerships is done by specially
constituted Oil Selection Boards (OSBs)
headed by retired High Court Judges. No
gross irregularities have been reported dur-
ing the last 3 years. However, any complaint
received against selection of dealerships/
distributorships is duly investigated and
remedial action taken, wherever found nec-
essary.

[English] _

Ban on Smoking in Rallways

3055. SHRIJANARDHANA POOJARY:
Willthe Minister of RAILWAYS ba pleased
to state:

(a) whether Railways have banned
smoking in trains, hospitals and dispensa-
ries;

(b) if so, the details thereof; and

(c) the steps Government have takento
enforce the ban?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b).
Smoking has been prohibited in all Railway
Hospitals, health Units, AC Sleeper/AC Chair
Car Coaches and in suburban trains.

BHADRA 6, 1912 (SAKA)
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(¢) In Railway Hospital and Healith
Units, notice boards bearing “ No Smoking"”
have been displayed, and ban is enforced
through personlised contact, communica-
tion and counsslling. Similar notices are
displayed in AC Sleeper/AC Chair Car
Coaches and in the coaches of suburban
trains, A person who smokes in these
coaches may by fined upto Rs. 100/- as per
the provisions of the Railway Act, 1989.

'

[ Transiation] r“(\ L L
2

Traln Between Howrah and Sahastlpur

3056. SHRI BHOGENDRA JHA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government propose to
run an Express train between Howrah and
Samastipur; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE PERNANDES): (a) and (b). Six
pairs of Express trains are already available
between Howrah and Samastipur. There is
no proposal to run any additional train be-
tween these two stations.

_:_{: :' N, \\ Cq_ ./
Vayudoot Service Between Calicut-
Madras-Trivandrum-Bangalore

3057. SHRI MULLAPPALLY
RAMACHANDRAN Will the Minister of
CIVIL AVIATION be pleased to state:

{a) whether Vayudoot service is pro-
pose to be introduced between Calicut-
Madras-Trivandrum-Bangalore or between
any other Southern stations; and

(b) it so, the details thereot?
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THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and {b). Vayudoot
Limited i1s already operating thrice a week
Dornier services on the route Madras-Ban-
galore-Calicut-Cochin-Trivandrum and back
and the Company has no plan for introduc-
tion of new services in the near future.

P—

11‘

Import of Petroleum from Islamic
I Countries

3058. SHRI S. C. VARMA: Wil the
Minister of PETROLEUM AD CHEMICALS
be pleased to state:

(a) the quantity of petroleum and petro-

AUGUST, 28, 1990
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leum products separately imported in the
country during 1987, 1988 and 1989 and
how much of it has come from the Islamic
countries of the middle east;

(b) the year-wise projected imports and
indigenous production of petroleum in India
by 2001 A. D. ; and

{c) how much oil is being consumed for
electricity generation and in locomotives?

THE MINISTER OF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) The import of crude oil
and petroleum products including from Middle
East Countries during the financialyear 1987-
88. 1988-89 and 1989-90 was as under:-
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Purchases are made both under term
contract as well as spot. Spot purchases are
not made country-wise. Therefore it is diffi-
cult to indicate the share of Islamic Coun-
tries.

(b) Year-wise imports for the year upto

AUGUST, 28, 1990
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2001 A.D. will depend upon the gap between
thedemand and indigenous production. They
will be known with a degree of certainity only
afterfinalisation of 8thand 9thfiveyear Pian.

(c) The details of consumption of oil in
electricity generation is as under:

(In 000" MTs)

Year HSD

LDO LSHS FO
1986-87 161 273 1489 712
1987-88 209 251 1659 636
1988-89 134 338 1572 607

The details of consumption of oil in the
Locomotives forthe period 1986-87 to 1988-
89 is given below:

(In ‘000’ MTs)
Year FO
1986-87 1309
1987-88 1375
1988-89 1440
TR SN ', :3\_\{. =
Prices of Drugs Manufactured by IDPL
——r

3059. SHRIK.S.RAQ: Willthe Minister
of PETROLEUM AND CHEMICALS be
pleased to state:

(a) whether the prices of drugs manu-
factured by the Indian Drugs and Pharma-
ceuticals Limited are fixed by Government;

{b) if so, whether in order to boost the
sale of the drugs of IDPL, his Ministry had
requested the Ministry of Health and Family

Weltare to suggest to the hospitals under it
and the Ministries of Defe.ce, Railways,
Labour and the State Governments to pur-
chase these drugs from the IDPL;

{c) if so, the purchase made by the
aforesaid hospitals from IDPL during the last
three years; and

(d) if not, the reasons therefor?

TE IN THE
THE MINISTER OF STA -
MINISTRY OF PETROLEUM AND CHEMI

GALS (SHRI BHAJAMAN BEHERA: (a)The

PL are fixed
prices of drugs produced by ID S underthe

by Government of by the compan

ot 19087. . .
Pfov'ﬁ;?&%eteaﬁn%% has issued instructions

ing depairt-
fiect that Gowvt. purchasing
tr?\et:g :nd publicsector undenﬁkmegz 'sgcrn \:gc;
i {or the purchas

Pl e Ot is manutactured by the
and pharmaceuticals m e
ic sectordrug and pharmace -
Eﬂﬁ: ebut not made inthe small scale sec

tor, without inviting tenders.

(c) and (d). The Institutional sales of
IDPL to Defence, ESI (Labour), Railways,
public sector undertakings, State Govern-
ments and others during the last three years
are as under:-
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(Rs. in Crores)

1987-88 35.00
1988-89 4614
1989-90 48.43
é t Q:.—c».x ‘7 v ¢t »
Satellite Ra ay Stations Around Delhi
3060. iRl J. P. AGARWAL.:
IRI BANWARI LAL PURO-
HITO T '
. Rl JANARDHANA
~ POOJARY:
Will the h ister of RAILWAYS be

pleased to stat

(a) whether Government are aware that
business and trade are facing a lot of prob-
lems in booking their goods for outside towns
by railways;

(b) if so, whether Government have any
scheme to develop satellite fright and pas-
sanger railway stations around Delhito soive
this problem;

(c) if so, details thereof;

(d) by what time these stations will start
functioning; and

(e) if not, the reasons thereof?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No problems
are being faced by business and trade in
Delhi for booking their goods for outside
towns.

(b) to (e). Land is being acquired for 3
satolliteterminals at HolambiKalan, Bijwasan
and Anand Vihar, but no time schedule has
been finalised.

BHADRA 6, 1912 (SAKA)
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- "Supply of Coal to Ceramic Industry

3061. SHRISHANTILAL PURUSHOT-
AMDAS PATEL "Will the Minister of EN-
ERGY be pleased to state:

(a) whether the Ceramic industry of
Guijarat has been facing acute shortage of
coal;

(b) whether Government have received
any representation from this Industry for
regular and uninterrupted supply of coal;

(c) it so, the details thereof; and

(d) the details of action taken by Gov-
arnment on the representations?

THE MINISTER OF ENERGY AND
MINISTER CIVIL AVIATION (SHRI ARIF
MOHAMMAD KHAN): (a) to (d). According
to information received from Coal India
Limited, rail despatches of coal to Ceramic
Industry of Gujarat during the period Janu-
ary to July, 90 has been 3422 Four Wheeler
Wagons (F.W.Ws) against 3480 F.W.Ws
supplied during the corresponding period of
1989. The shortfall in rail despatches has
been more than made up by road releasaes
which during January to July, 90 were 65419
metric tonnes against 16323 maetric tonnes
during the corresponding period of 1989.

Guijarat Ceramic Industries Federation
has represented for Increasing supplies of
coal to Ceramic industry, reserving total
production of coal of Korea-1 colliery for them
and ensuring coal supplies to ceramicindus-
try being free of shale, slack and stones.

Instructions have been issued to the
coal company to ensure equitable distribu-
tion of coal produced at Korea-l colliery
between Ceramic industry of Gujarat and
other consumars, to endeavour to increase
production from Korea-1 colliery to offer
additional quantities of coal from alternate
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sources acceptable to Ceramic industry and
to ensure proper quality of coai

o @

A,A “A -
Aliotment of one COmpar!ment from
Baroda In Surat-Varanasi Train
3062. SHRI_PRAKASH KOKO
BRAHMBHATT: Will the Minister of RAIL-

WAYS be pleased to state:

(a) whether Gujarat Government has
sent a proposal for allotting one comparnt-
ment from Baroda in the Surat Varanasi
Train; and

(b) if so, by what time final decision is
likely to be taken?

THE MINISTER OF RAILWAYS ( SHRI
GEORGE FERNANDES): (a) No, Sir.

(R

ey b

(b) Does not arise.
% k,\")x! R
. Double Price for Petrol and Diesel

3063. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:

(a) whether Government propose to
adopt double price system for petrol and
diesel; and

(b) if so, the details in this regard?

THE MINISTEROF PETROLEUM AND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) No, Sir. Atpresent, there
is no such proposal.

{b) Des not arise.

" setting up of Gas Cracker Plant at
Vijaypur, Madhya Pradesh

3064. SHRI MADHAVRAO SCINDIA:
Will the Minister of PETHOLEUM AND
CHEMICALS be pleased to state:
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Written Answers 64

(&) whether there is a proposal for
setting up of a gas cracker plant and down
stream industries at Vijaypur in Madhya
Pradesh;

(b) if so, the details of the proposal
indicating the proposed capacity and esti-
mated cost thereof; and

(c) the action Government propose to
take thereof?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY) (a) to (c). No proposal for
setting up of a gas cracker plant and down
straam units at Vijaypur in Madhya Pradesh
is envisaged.

<~ b
! Y Workers' Strike In TAFCO

3065. SHRI V. SREENIVASA
—PRASAD:
SHRI M. V. CHAN-
TDRASHEKARA "MUR-
THY:
THY:
Will the Minister of INDUSTRY be

pleased to state:

/

(a) whetherthe workers of the Tannery

—— o

Kanpur have gone on strike;

(b) whether the production of the com-
pany has been aftected since January 1990
due to no-supply of inputs;

(c) whetherthe Industrial Development
Bank of India has been entrusted the task of
making indepth study of the Corporation;
and

(d) it so, the facts and details thareof?
THE MINISTER OF INDUSTRY (SHRI!

AJIT SINGH): (a) Most of the Techical Work-
ors in the two factaries of TAFCO have gone
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on strike from 28.7.1990 in factory No. 1 and
from 30.7.1990 in factory No. 2 and are still
continuing.

(b) Despite constraints, production of
the company for the period from January-
July, 1990is Rs. 394.06 lakhs as against Rs.
359.87 lakhs during the same period last
year.

(c) and (d). Government have requested
IDBI to undertake an indepth study into the
working of TAFCO. The points of reference
of this study are to examine the viability ofthe
Company's operations and suggest ways
and means for TAFCO's revival.

.
Smuggling Charges Against Employees
~ ofIndian Alrlines/Air India

3066. SHRI D. AMAT:

SHRI PRAKASH V. PATIL:

Willthe Minister of CIVIL AVIATION be
pleased to state:

(a) the number of employees of the Air-
India and Indian Airlines separately arrested
on charges of smuggling during the last
three years, year-wise and institution wise;
and

(b) the steps being taken by Govern-
ment to prevent this trend?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) The number of
employees of Air-India and Indian Air-Lines
arrested on charges of smuggling during the
last three years in given below:-

Year Air-India Indian Airlines
1987 4 3
1988 9 1
1989 3 1
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(b) The stafffemployees involved in
smuggling are prosecuted by the Customs
Depantment and disciplinary action is taken
against them by the organisations concerned.
Regulation of entry, frisking of staff and
sealing of APU and toilet panels is being
carried out. *

[Translation] _

. e A Vo ®ret
; ' o O L v
~

Central Assistance to States for Con-
struction of Rall Lines

3067. PROF. PREMKUMAR DHUMAL:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether work for construction of
railway lines in some States has been ob-
structed for non-acquisition of land by con-
cerned State Governments;

(b) if so, the details thereof;

(c) whether Government propose to
provide special assistance to such States for
this purpose; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). De-
lays in acquisition of land have occurred in
the case of the following projects:

1. Assam: Jogighopa-Guwahati,
new B.G. line

2. Himachal Pradesh:Land beyond
Una, Nangaldam-Talwara, New
B.G. line project

3. Karnataka: Bangalore-Mysore,
Gauge Conversion Project.
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4, Punjab: Beas-Goindwal New
B.G. line.
5. Uttar Pradesh: Rampur-New

Haldwai, New B. G. Line.

6. West Bengal: Tamluk-Digha,
New B. G. Line.

(c) and (d). Since land required for
Railway Projects is acquired by State Gov-
ernments on behalf of Railways no need for
providing any special assistance has been
felt.

[English) " )
SC/ST Employeas In Bharat Coking
Coal Limited ’

—

3068. SHRI SHIBU SOREN: Will the
Minister of ENERGY be pleased to state:

(a) total number of employees of the
Bharat Coking Coal Limited (BCCL);
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(b) the total number of Scheduled
Castes/Scheduled Tribes and displaced
persons category-wise;

(c) the number of pending cases of dis-
placed persons foremploymentinthe Bharat
Coking Coal Limited;

(d) the time by which all the pending
cases of displaced persons will be settled;
and

(e) when the backlog vacancies of SC/
ST inthe Bharat Coking Coal Limited will be
filled up?

THE MINISTER OF ENERGY AND
MINISTEROF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) A total of 166653
employees are on the rolls o: Bharat coking
Coal Limited as on 31.7.90.

(b) The number of employees, group-
wise, balonging to Scheduled Castes/Sched-
uled Tribes is given below:

Group Scheduled Castes Scheduled Tribes
‘A’ 56 13
‘B’ 52 16
'C 35639 12850
‘D’ 14120 3676
Sweepers 2072 -
51939 16555

2328 land losers have so far been pro-
vided employment in BCCL.

(c) and (d). 3192 cases of land losers
are pending foremploymentin BCCL. Ofters
of appointment will be issued to them as
soon as they hand over vacant possession

of land to BCCL after registeration.

(e) Bharat Coking Coal Limited have
already advertised backlog vacancies of SC/
ST and are taking action to fill up these
vacancies in accordance with the instruc-
tions of the Government on the subject.
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‘o(/\ Export of Scooters
3069. SHRISRIKANTA DATTANARA-
SIMHA RAJA WADIYAR:. —

¢ v—

Will the Minister of
pleased to state:

INDUSTRY be

(a) the scooter companies exporting
scooters to different countries;

(b) the year since the scooters are
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being exported by those companies;

(c) the target set for the export of
scooters in 1990-91; and

(d) the amount of foreign exchange
expected to be earned by exporting scoot-
ers?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH) (a) to (d). A statement is given
below.
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Translation) s~ LY
[ ] (,Loxw A

1
/7 > Issue of Letters of intent

3070. SHRIKAILASHMEGHWAL.: Will
the Minister of INDUSTRY be pleased to
state:

(a) the dstails of entrepreneurs
alongwith details of industries for which
applications were submitted for obtaining
industrial licences to set up -industries in
Rajasthan from 1.7.89 to 30.6.90; and

(b) the details of applicants whom let-
ters of intent have been issued/rejected and
are under consideration of Government at
present?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH) (a) and (b). During the period
from 1.7.89t0 30.6.90, 68 IL applications for
setting up industries in Rajasthan were re-
ceived. Of these, 12 proposals have been
approved and letters of intent granted. Of the
remaining 56 applications, 25 have been
rejected or otherwise disposed of and 31
applications are at various stages of proc-
essing. Details, such as name of the appli-
cants, location, item(s) of manufacture and
capacity in respect of all letters of intent
issued are published regularly by the Indian
Investment Centre in their "Monthly News
Letter”, Copies of this publication are being
senttothe Parliament Library. The details of
pending applications are not divulged till the

Government have taken final decision
thereson.
. - -
[English] NoAale -
Do

%

Discontinuation of Loan Licence
System

3071. SHRI KALP NATH RAIl: Willthe
Minister of PETROLEUM AND CHEMI-
CALS be pleased to state:
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(a) whether Government propose to
discontinue the loan licence system in the
drug industry;

(b) whether loan licence system is
prevailing in all countries including USA, UK,
Germany and Japan;

(c) if so, the reasons for the discontinu-
ation of loan licence system, in the country;

{d) how Government propose to utilise
the installed capacity created by these units;
and

(e) whether Government are working
out any proposal to offer job to the people
who will be rendered jobless by discontinu-
ation of loan licence system?

THE MINISTER OF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) Yes, Sir. It has been
decided thattheloan licensing system would
be discontinued with effect from 31.12.1991.

(b) to (e). The system of contract
manufacture exists in several countries. The
reasons for discontinuace in this country
include need to ensure Good Manufacturing
Practices (GMP) and prevention of misuse
of the facilities extended under the scheme.
Government would lend all possible support
to proposals for utilising existing installed
capacities. Towards this purpose, adequate
time gap has been given so that persons
involved could work out possible alterna-
tives to meet the changed situation when
loan licensing system is discontinued.

;o pA N
Doubling and Electrification of Delhi-
Moradabad Rail Line

»

3072. SHRIP. M. SAYEED: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal for
conversion of single railway line into double
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line between Delhi ad Moradabad via Hapur.

{b) whether there is a proposal of elec-
trification of the above railway line;

(c) if so, the details thereof; and

(d) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Delhi-Ghazia-
bad section is already a double linae saction
and there is no proposal to double the line
from Ghaziabad to Moradabad.

(b) Delhi-Ghaziabad section is already
electrified. There is no proposal to extend
elactrification trom Ghaziabad to Moradabad.

(c) Does not arise.

(d) The traffic density on Ghaziabad-
Moradabad section does not justify doubling
or electrification of the section.

LoV
)

. \ S Thane Creek Bridge

3073. SHRIMATI JAYAWAT! NAV-

INCHANDRA_MEHTA: Will the Minister of
RAILWAYS be pleased to state:

[ Transiation]

(a) the stipulated time schedule for
completion of Thane Creek bridge between
Mankhurd and Balapur railway stations on
Central Railway; and

(b) the reasons for delay in the comple-
tion of this project?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) March, 1991.

(b) Does not arise.

AUGUST, 28, 1890
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[English] < oa
RS PRA S e S
Change In Flight Schedules by
Vayudoot
3074. SHRI A. CHARLES: Wil the
Minister of CIVIL AVIATION be pleased to
state:

(a) the number of times Vayudoot have
rescheduled its passenger flight operations
during the last three years;

(b) the reasons therefor;

(c) whether there is any established
practice/guidelines in this regard; and

(d) the efforts being made to maintain
the flight schedules already announced?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Vayudoot printed
its revised flight schedules 9times during the
last three years.

(b) and (c). Changesin theflights sched-
ule are made to meet traffic demand from
time to time and in the larger commaercial
interests of the organisation.

(d) Vayudoot makes all effortsto stick to
the announced flight schedules within,
however, the constraints of aircraft capacity.

[ Translation) g -

Coal Supply to Surataarh Power Praject

T e

3075. SHRI GIRDHA&ILAL
BHARGAVA: Wili the Minister of ENERGY

be pleased 1o state:

(@) whether coal supply to the Su-
ratgarh Power Project has been sanctioned;

(b) if not, the reasons therefor; and
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(c) the time by which approval to ths
Suratgarh power project would be accorded?

THE MINISTER OF ENERGY AND
MINISTER OF CIVILAVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). The coal
linkage for Suratgarh Power Project (2X 210
MW) has been given tfrom the North Kar-
anpura Coalfield and coal supply is sched-
uled to commence from the year 1995-96.

(English] = _ ; li.o%

i?rovlslon of A/C In Cholan Express

3076. SHRI S. SINGARAVADIVEL:
Will the Minisfer of RAILWAYS be pleased
to state:

(a) whether there is no Air-Condition
facility in any of the long distance trains on
the main line between Thanjavur and Ma-
dras;

(b) whether there is a demand for A/C
in the Cholan Express and Rameshwaram
Express in particular; and

(c) if so, the action taken in this matter?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

(b) Somedemands havebeenreceived.

(c) Presently nct teasible due to non-
availability of adequate A. C. coaches.
[ Translation) ) Log
U @\_{’*‘;“\ I,/) A Wl ¢
Industrial Development of Eastern UP

3077. SHRI RAM KRISHNA YADAV:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether Eastern Uttar Pradesh is
ingustrially extremely backward area and i

BHADRA 6, 1912 (SAKA)

Written Answers 78

s0, the details of the steps being taken by
Government for its industrial development;

(b) whether Government propose to
issue licences to set up any large scale
industry in the no-industry district, Azamgarh
or whether there is any crash programme to
develop cottage industries in this district;
and

(c) if so, the details in regard thereto?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) to (c). Industrialisation of
particular district (s) in a State is primarily the
responsibility of the State Government con-
cerned. However, the Central Government
supplement their efforts by offering certain
incentives such as priority in licensing,
concessional finance, etc. tc entrepreneurs
setting up industries in cer*rally declared
backward district. The follow:~g districts in
Eastern UP have been declar~d as centrally
backward and are eligible to receive the
above incentives:

1. Azamgarh

2. Babhraich
3. Balia

4. Basti

5. Deoria

6. Faizabad

7. Ghazpur

8. Gonda

9. Jaunpur
10. Pratapgarh

11. Sultanpur
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Applications for setting up industries in
Azamgarh district as and when received wili
be considered on merits in accordance with
the prevailing licensing policy.

[English] ? 9-J ;, - "o

< ¥
Y Operational Difficulties in Passenger
Service Between Howrah and Naihati

3078. SHRI AMAL DATTA: Will the
Minister of RAILWAYS be pleasedto referto
the reply given on 7 July, 1990 to Unstarred
Question No. 38 regarding passenger serv-
ice between Howrah and Naihati and state:

(a) the details of the operational difficul-
ties in starting a passenger service between
Howrah and Naihati in the Sealdah division
of Eastern Railway;

{b) when and by whom the feasibility
study was made; and

(c) whether any traffic survey has been
made by the Railways to assess the require-
ment of such a service?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) The route for
Howrah-Naihati train will be via Bandel.
Presently, 17 pairs of EMU trains with the
provision of one EMU rake and 3 pairs of on-
EMU passengertrains are runing on Naihati-
Bandel section. These trains are dealt with
both at Bandel and Naihati on a bay-platform
without having any infringement with the
main line. Running a direct train between
Howrah and Naihati via Bande! will involve
reversal of direction which will take about 10
minutestime. It will also be necessary todeal
with proposed Howrah-Naihati (via Bandel)
trains on platform No. 2 and 3 at Bandel
where large number of EMU trains originate/
terminate and run through. Blocking of plat-
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form by arake will cause severe operational
constraints when a large number of trains
pass through those platform lines. Runing
time between Naihati and Bandse! is 20 min-
utes each way. Taking into account the ter-
minaltime at Bandel and Naihati for reversal
of direction, the proposed train between
Howrah and Naihati will require extra time
of 60 minutes. None of the EMU rakes at
Bandel has a lie-over of more than 60 min-
utes during the day time and, therefore,
additional rake will be required for the pro-
posed train which is presently not feasible
due to acute shortage of EMU coaches.

(o) The examination was not under-
taken by any individual officer. The demand
for running Howrah-Naihati train is an old
one and it has been examined by the East-
ern Railway on several orrasions on the
basis of master-chart/lay-out of stations etc.

(c) A survey done in July’ 90 indicated
only 111 passengers on an average travel-
ling per train from stations on Hawrah-Ban-
del section to those on Bandel-Naihati sec-
tion by 40 trains runing daily on Naihati-
Bandel section.

[ Translation) U ass / ; 3

~ s T

‘

.
7 Allocation of Kerosene 1o U.P

3079. SHRI HARSH VARDHAN: Wil
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state the quantity of
kerosene allocated to Uttar Pradesh in each
month from January 1990 to July by Union
Government?

THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURUPAD-
ASWAMY): The quantity of Kerosene oil
allocated to Uttar Pradesh for each moth
from January to July 1990 is as under:
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- Supply of Kerosene to States

SHRI RAGHAVJI:

SHRI SURVA "NARAYAN
YADAYV; -

3080.

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the quantity of kerosene being aliot-
ted and allocated and supplied in actual to
State Governments against their demand
during the last three years, State-wise and
year-wise;

(b) the criteria adopted therefor;

(c) whether any State Government has
requested for allocation of increased quota;

(d) if so, whaen and details thereof; and

(e) the steps taken in this regard?
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THEMINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) to (e). The Kerosene oil
requirements of States/Union Territories are
assessed by allowing a suitable rate of
growth over the allocations made in the
corresponding period of the previous year,
and allocations made accordingly. Besides
the regular allocations, additional adhoc
releases are also made at the requests of
State Govts. to meet specific situations like
floods, droughts, shortage of LP